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DHJS & DJS

From : Delhi Judicial Academy <dja@nic.in>

Subject : Fwd: Willingness to attend Conferences / Orientation
Programmes/ Sensitization Programmes/ Workshops
on Areas of Contemporary Importance for the Officers
of DHJS & DJS

Thu, Jan 05, 2023 01:02 PM

#?4 attachments

To : Mr Shamim <djwest.ddc@gov.in>

Fo

The Ld. Principal District & Sessions Judge
West District,
Tis Hazari Courts

Respected Sir,

Greetings from the Delhi Judicial AcademY !

In reference to the trailing mail9 it is requested that the aforesaid circular alonmith the
proforma attached may also be communicated to the Principal Judge and othef Judges
if the Family Courts in your district> for information and necessary action at their end.

pb & £'-JC\A')
Yours sincerely, aBn 23 -

Dr. Aditi Choudhary,
Director (Academics) /
Chairperson (Officiating)

q*. V’

arc F StRal.lw

From: "Delhi Judicial Academy" <dja@nic.in>
To: " PvIr Shamim" <djwest.ddc@gov.in>
Sent: Thursday, December 22, 2022 3:22:45 PM

Subject: Willingness to attend Conferences / Orientation Programmes/ Sensitizaaon Programmes/
w01.1:shops on Areas of Contemporary Impollance for the Ofacers of DHJS & DJS

Sir/Madam,

Please find attached her(,-with the lettcr dated 22.12.2022 along with the annexure
regarding the aforesaid subject and place the same before Ld. Principal Digtrict &
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Sessions Judge, for kind perusal.

Regards,

Raining Branch

mIll aT Rib

DELHI JUDICIAL ACADEMY
Sector-14, E)war}ca, New Delhi- llC)078

Ogice: GI1-20892191, Fax: 011-28036687

gmait: dla@nic.in: adigjudicialacademy®gmail.Qm
VYebsite: judicialacadeyny.nic.in
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10. w,st.pdf
618 Kg

Annekure 'A' Proforma (Optional Prog).pdf
326 Kb
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From : Dlelhi Judicial Academy <dja©>nic.in> Thu, Dec 22, 2022 03:22 PM

Subject : Willingness to attend Conferences / Orientation '4 attachments
Programmes/ Sensitization Programmes/ Workshops
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on Areas of Contemporary Importance for the Officers
of DHJS & DJS

To : Mr Shamim <djwest.ddc(agov.in>

Sir/Madam,

Please find attached herewith the letter dated 22.12.2022 along with the annexure
regarding the aforesaid subject and place the same before I.d. Principal District &
Sessions Judge, for kind perusal.

Regards,

I'raining Branch

Rdn :+fw

(;}4)
to.t::M::my
DELHI JUDICIAL ACADEMY
Sector- 14. Dw?arka, New Delhi- 110078

Office: o!1-2089219 i , Fax: 0 ii-28036687
gmail: dja©nic.irl; adJJjudicialacademy®gmai!.eQ%
Website: judicialacademy.nic.in
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10. West.pdf
618 KB
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(I-ligh Court of Delhi)
SectOr- 14. D\\ arkiI. Nc\\, Delhi- 1l 01)78

01 1-21)892191, 01 1- 38036502 ( C))

{) 1 1 -28tJ:\6687 ( Fax)
Enrilil: dju icI nic. in

D . I- I.J ,S

Director (Acadelnics)/

Cl\airperson (ot'nciating)

No. DJA“Trg./Trg.Cal.-2023/ 1573/2022/ 1.9 _IB It' 22"d December, 2022

To

1. The Principal District &
2. The Principal District &
3. The Principal District &
4. The Principal District &
5. The Principal District &
6. The Principal District &
7. The Principal District &

&.'' The Principal District &
9. The Principal District &
I O. The Principal District &
II . The Principal District &

12. The Principal District &

Sessions Judge, H Qs. Central, -THC
Sessions Judge, South. Saket
Scssions Judge, North-West, Rohini
Sessions Judge, New Delhi, PHC
Sessions Judge, North-East, KI<D

Sessions Judge, South-East, Saket
Sessions Judge, North, Rohini
Sessions Judge. West. THC
Sessions Judge, South-West, Dwarka
Sessions-cum-Spl. Judge (PC Act) (CBI), Rouse Avenue
Sessions Judge, Shahdara, KKD

Sessions Judge, East, KKD

Sub.: Willingness to attend Conferences / Orientation Programmes/ Sensitization
Programmes/ Workshops on Areas of Contemporary Importance for the
Officers of DHJS & DJS

Respected Sir/Madam,

As per the approved Judicial Education & Training Calendar – 2023, the Academy
sh,Ill be conducting the following seven (07) Optional Programmes besides other training
programmes :

Programme
Interface ofConference oi

Justice Delivery System with
Technot og:
Orientation Course on Different
Dimensions of Cyber Crimes

ForensicConference on

Pathol®y & Forensic Biolo:
Workshop on Professional &

Personal Excellence
ProgrammeSensitization on

Gender Justice

Workshop on Professional &
Personal Excellence

Target Group Dates

10tl’ March, 2023
Mixed Group of DHJS

& DJS Oftlcers

Mixed Group of DHJS
& DJS Oftlcers

Mixed Group of DHJS
& DJS Officers

Mixed Group of DHJS
& DJS OffIcers

Mixed Group of DHJS
& DJS Officers

Mixed Group of DHJS& DJS Officers
Mixed- Group of DHJS

& DJS Officer

18tl1 March, 2023

2151 April, 2023

19th May, 2023

13lh October, 2023

20th October, 2023

Workshop on Digital Forensics
3'd November, 2023
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Since. the aforesaid programmes are the optional, your goodself alon£.IWith the
Judicial OfHcer's posted in your district are requested to opt for any one of the optional

programnrcs in order of preference in the enclosed proforma, Annexure-A. In case a
Judicial Officer does not opt for any of the aforesaid programme, the DJA will be free to

nominate such officer in any one of such programmes.

The Judicial Ot-nccrs may kindly be requested to send their options on or before

07th January, 2023 (Saturday). \Ve would request for a timely response as the
nominations have to be sent to the Hon'ble High CouN of Delhi for approval and the
Academy has also to make necessary arrangements.

\Vitl1 regards.

Yours faithfully,

W'
(Dr. Aditi Choudhary)

Elle! : As above qOFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No I :id -' I P 3 nOTP/Gaz/PDJ West/2023 Dated Delhi the 6 d /F /k\
Copy forwarded for information and necessary action to :-

The Judicial Officers concerned, Family court, west District, Tis Hazari courts,
Delhi
The Officer Incharge. Pool Car, Tis Hazari Courts, Delhi.
The PS to Ld Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi
for information
For uploading on LAYERS .
For uploading on centTalized website through LAYERS .

\„{;„,§\}„
Offi ser Inch+ge (Judicial Branch), West

District JuBge(Commercial Court)-02

"l;W'
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Annexure ' A’

PROFORMA

Name of the Offrcer:

Designation:

Present Posting:

Please indicate order of preference (1 “ to 7th Preference).
+ Kindly $!! aH the seven rows preference wise.

Programme Dates
Order of
Preference

Conference on Interface of Justice
Delivery System with Technolo
Orientation Course on Differeri
Dimensi9q!£{_(;yb9_{__ gHB}Q9
Conference on Forensic Pathology
& Forensic Biolo
Workshop on Professional &
Personal Excellence

ProgrammeSensitization on

Gender Justice

Workshop on Professional &
Personal Excellence

10th March, 2023

18th March, 2023

21 st April, 2023

19th May, 2023

13th October, 2023

20th October, 2023

Workshop on Digital Forensics 3rd November, 2023

Signature of Officer


